
(HrcH couRT oF AssAM, NAGALAE; MEaRAMffiEuNAcHAL pRADEsH)

From

To,

Shri Saptarshi Garg,
Joint Registra r ividilun.e),
Gauhati High Court,
Guwahati.

Smti Malaya Deb,
Presiding Officer/ Member,
M.A.C.l Nalbari

No. HC.VII-65/2OO S I t SgZ I A

TT

Dated Guwahati, the 11 August, 2023

Sub:- Casual leave.

Ref: Your letter No. MACT/Nlz1}dtd. 10.08.2023

Madam,

with reference to the above, I am directed to inform you that your prayer for
casual leave on 19'08 '2023, atongwith station teave permission, with the official
vehicle' at own cost, from the evening of 17.og.2o23 till the morning of 21.0g.2023,
has been granted. The District & Sessions Judge, Nalbari and in his absence the next senior
most Judicial officer would remain in charge of your court and office during your absence.

Yours faithfully,

g{/-
JT. REGTSTRAR (VTGTLANCE)

t lt-o 8-23
Copy to

,) The District & Sessions Judge, Nalbari.

J2. The project Manager, Gauhati High Court.


